NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 14.10.2025 (TUESDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Saraswati Power and Mr. Maharshi Viswaraj | Mr. Y Suryanarayana
No. 119/2025 Industries Pvt Ltd. Mr. TK Bhaskar
For Stay Vs For Caveator
IA No. 1346/2025 Yeduguri Sandinti
Jagan Mohan Reddy &
8 Ors.
2. | Comp App (AT) (CH) Yeduguri Sandinti Mr. Arjun Suresh
No. 128/2025 Vijaya Rajasekhara
For Stay Reddy
IA No. 1435/2025 Vs
Yeduguri Sandinti
Jagan Mohan Reddy &
8 Ors.
3. | Comp App (AT) (CH) Kokku Prabhu Venkata | Mr. R Imayavaramban
(Ins) No. 511/2025 Anjani Kumar,
Suspended Director,
Ramakrishna Housing
Pvt Ltd
Vs
JC Flowers Asset
Reconstruction Pvt Ltd
& Anr.
4. | Comp App (AT) (CH) Summit Marine Mr. Y Suryanarayana
(Ins) No. 503/2025 Exports Pvt Ltd & Anr.
For Stay Vs
IA No. 1419/2025 State Bank of India &
Anr.
5. | Comp App (AT) (CH) VK Rajeev Mr. TK Bhaskar
(Ins) No. 444 /2025 Suspended Director,
For Stay Kumarakom Aqua
IA No. 1274 & Serene Pvt Ltd
1275/2025 Vs
Kerala State Industrial
Development
Corporation Ltd & Anr.
6. | Comp App (AT) (CH) A Joseb Raj Mr. J Manivannan
(Ins) No. 457/2025 Stakeholder & Personal
For Stay Guarantor of Oceanic
IA No. 1304/2025 Edible International Ltd
Vs
PR Raman, Liquidator-
Oceanic Edibles
International Ltd & Anr



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

Defective Cases

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
7. | Comp App (AT) (CH) Smartpaddle Mr. Mahesh Deshmukh
(Ins) No. 512/2025 Technology Pvt Ltd
Vs
(With defects) OTIS Textiles Pvt Ltd
For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
8. | Comp App (AT) (CH) Chandran M E & 9 Ors | Mr. Sriram Mr. Pradeep Joy-R1
(Ins) No. 247/2021 Vs Venkatavaradan Mr. Bijoy P Pulipra R2
For Stay Lissie Medical
IA No. 518/2021 Institutions & Anr
9. | Comp App (AT) (CH) Balakrishnan Mr. Vinod PV
(Ins) No. 147/2023 Baburajan, Liquidator
of Goodwin Packpet Pvt
Ltd
Vs
Murali Narayanan &
5 Ors
10. | IA No. 1311/2025 Deccan Advanced Mr. VV Sivakumar Mr. Edward James
(For Additional Docs) Sciences Pvt Ltd R2- R4
in Vs Mr. Pranav
Comp App (AT) (CH) No. | Escientia Advanced Gopalakrishnan R5
27/2025 Sciences Pvt Ltd & 10 Mr. Ramasubramaniam
For Stay Ors Raja- R6 R7 R8
IA No. 438 & 502/2025 WITH Mr. VV Sivakumar
R9- R11
11. | Comp App (AT) (CH) No. | Dandu Chakradhar & Mr.Ramasubramaniam | Mr. Edward James
69/2025 2 Ors Raja R2-R4
For Stay Vs Ms. Kesang Tenzin
IA No. 705/2025 Escientia Advanced Doma R6
Sciences Pvt Ltd & 8
Ors.
12. | IA No. 567, 719 & GRK Reddy Mr. Syed Datha Ms. Ramya R2
938/2025 Vs
(For Additional Docs.) Balasubramanian
in Mekala, IRP of Marg
Comp App (AT) (CH) Ltd & Anr
(Ins) No. 202/2025
To dispense with
IA No. 568/2025
For Stay
IA No. 569/2025
13. | IA No. 242/2025 Kaluvoy Sreenivasulu Ms. Almira Lasrado
(For Condone Delay) & | Reddy, Former Director
IA No. 244 /2025 of Veracious Builders
(Delay in refiling) & Developers & Anr.
In Vs
Comp App (AT) (CH) Shirley Mathew
(Ins) No. 85/2025 Liquidator of Veracious
For Stay Builders & Developers
IA No. 243/2025 Pvt Ltd
For Exemption
IA No. 245/2025




14. | IA No. 627 & Hindustan Builders Mr. Mayur Mundra
1171/2025 Vs
(Delay in refiling) Atluri Foods Pvt Ltd.
In Rep by its Managing
Comp App (AT) (CH) Director Vijay Venkata
(Ins) No. 224/2025 Prasad Atluri
15. | IA No. 1190/2025 R Venkatakrishnan Mr. VV Sivakumar

(For Condone Delay)
in

Comp App (AT) (CH)
(Ins) No. 415/2025
For Exemption

Liquidator for Infinitas
Energy Solutions Pvt
Ltd

Vs

Pawan Urja Services

IA No. 1191 & Pvt Ltd
1260/2025 WITH
16. | IA No. 1234 /2025 R Venkatakrishnan Mr. VV Sivakumar

(For Condone Delay)
In

Comp App (AT) (CH)
(Ins) No. 431/2025
For Exemption

IA No. 1233 &
1235/2025

Liquidator for Infinitas
Energy Solutions Pvt
Ltd
Vs
Kaveri Renewable
Energy Pvt Ltd

WITH

17.

IA No. 1237/2025
(For Condone Delay)
In

Comp App (AT) (CH)
(Ins) No. 433/2025
For Exemption

IA No. 1236 &
1238/2025

R. Venkatakrishnan
Liquidator for Infinitas
Energy Solutions Pvt
Ltd

Vs

Narasimhan
Ramkhumar & 3 Ors.

Mr. VV Sivakumar

18.

Comp App (AT) (CH) No.
03/2024

Laila Babu & Anr.
Vs

Dr. PK Abraham & 5
Ors

Ms. Karthika Jinan
Mr. Vinay Mathew

Mr. Babu Cherukara
R1, R2

Mr. Philip Mathew R3-
R5

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
19. | Comp App (AT) (CH) State Bank of India Mr. ML Ganesh
(Ins) No. 421/2025 Vs
For Stay ICICI Bank Ltd & 2 Ors
IA No. 1201/2025
20. | Comp App (AT) (CH) State Bank of India Mr. ML Ganesh
(Ins) No. 422/2025 Vs
For Stay ICICI Bank Ltd & 2 Ors
IA No. 1202/2025
21. | Comp App (AT) (CH) National Stock Mr. Ishaan Agrawal Mr. Kunal Kanungo R1

(Ins) No. 285/2025
For Stay

IA No. 797/2025
For Exemption

IA No. 798/2025

Exchange of India Ltd
Vs

Consortium of
Karishma Jain, Jupiter
City Developers (I) Ltd
& Adwaita Navigations
Pvt Ltd SRA of XL
Energy Ltd & 4 Ors

Mr. Amir Bavani- R5




22. | Comp App (AT) (CH) No. | Ravi Kumar Distilleries | Mr. Sandeep Kumar Mr. Y Suryanarayana
98/2023 Ltd & Anr. Ambalavanan R1-R4 R9-R11
Contempt Case No. Vs
1/2024 Liquor India Ltd & 25

Ors
23. | Comp App (AT) (CH) Maharashtra Seamless | Mr. Ajay Bhargava Mr. Y Suryanarayana

(Ins) No. 448/2023
For Stay

IA No. 1392/2023
For Exemption

IA No. 1391/2023

Ltd

Vs

V. Venkatachalam,
Erstwhile RP, United
Seamless Tubulaar Pvt
Ltd.

24. | Comp App (AT) (CH) No. | Casino Hotels Ltd & 10 | Mr. TK Bhaskar Dr. KS Ravichandran,
36/2024 Ors PCS
For Exemption Vs
IA No. 616/2024 KC Thomas & 37 Ors.
For Stay
IA No. 617/2024 WITH
25. | Comp App (AT) (CH) No. | KC Thomas & 37 Ors. Dr. KS Ravichandran, Mr. TK Bhaskar
44 /2024 Vs PCS
For Urgent Hearing Casino Hotels Ltd & 11
IA No. 747/2024 Ors
For Directions
IA No. 1032/2024
26. | Comp App (AT) (CH) SP Coal Resources Pvt Mr. P Jesus Moris Ravi | Mr. Varun Srinivasan

(Ins) No. 68/2024
To dispense with
IA No. 200/2024
For Stay

IA No. 201/2024

Ltd

Vs

Integrated
Thermoplastics Ltd

27. | Comp App (AT) (CH) No. | Delta Finster Ltd & 3 Mr. Sandeep Kumar Ms. Siji Abraham
900956/2024 Ors Ambalavanan Mr. CS Yogindunath,
Vs PCS R1- R3
Muhammed Abdul
Jabbar Arackal & 3 Ors
28. | Comp App (AT) (CH) VRSA Consultancy LLP | Ms. Sushma Gupta Mr. G Kalyan Jhabakh
(Ins) No. 27/2025 Vs R1 R2
Chokkalingam Pillai
Ex- Director of Nag
Yang Shoes Pvt Ltd &
Anr
WITH
29. | Comp App (AT) (CH) VRSA Consultancy LLP | Ms. Sushma Gupta Mr. G Kalyan Jhabakh
(Ins) No. 28/2025 Vs R1 R2
Chokkalingam Pillai
Ex- Director of Nag
Yang Shoes Pvt. Ltd. &
Anr
30. | Comp App (AT) (CH) No. | Kovai Purani Finance Ms. S Manjula Devi Mr. Prithvi Raj JS
93/2025 Pvt Ltd & 4 Ors.
For Urgent Hearing Vs
IA No. 883/2025 S. Narayanaswamy
For Stay
IA No. 884/2025
31. | Comp App (AT) (CH) D Srinivasa Rao Mr. D Srinivasa Rao Mr. T Ravichandran R1

(Ins) No. 117/2025

Personal Guarantor of
Priyaranjani Fibres Ltd.
Vs

Stressed Assets
Stabilisation Fund &
Anr.

Party-in-person




32.

Comp App (AT) (CH) No.
117/2025

Gracious Coffee Pvt Ltd
Vs
Registrar of Companies,
Ernakulam

WITH

Mr. Akhil Suresh

33.

Comp App (AT) (CH) No.
118/2025

Emil Traders Pvt Ltd.
Vs

Registrar of Companies,
Ernakulam

Mr. Akhil Suresh

34.

Comp App (AT) (CH)
(Ins) No. 132/2025
For Stay

IA No. 354/2025

Rahul Devarabhotla &
9 Ors

Vs

Prasanna Kumar Rath,
RP, Value Designbuild
Pvt Ltd & 2 Ors

Mr. K Gowtham Kumar

Mr. Bilal Ali - R1
Mr. H Arunachalam R2

35.

Comp App (AT) (CH)
(Ins) No. 185/2025
For Additional Docs.
IA No. 498/2025

V. Ganesan

Erstwhile Liquidator of
Kamachi Industries Ltd
Vs

Prudent ARC Limited &
5 Ors

Ms. S Indumathi Ravi

36.

Comp App (AT) (CH)
(Ins) No. 283/2025

Satya Devi Alamuri
Liqudator of GB
Engineering
Enterprises Pvt Ltd
Vs

The Assistant
Provident Fund
Commissioner &
Recovery Officer,
Employees’ Provident
Fund Organization &
7 Ors

Mr. S Satish

Mr. PK Panneer Selvam
R1
Mr. V Manivannan R2

37.

Comp App (AT) (CH)
(Ins) No. 420/2025

Ramakrishnan
Sadasivan, RP of
Connect Wind (India)
Pvt Ltd

Vs

MRF Limited

Mr. J Manivannan

King & Partridge

38.

Comp App (AT) (CH)
(Ins) No. 426/2025
For Stay

IA No. 1212/2025
For Additional Docs
IA No. 1213/2025

A Suresh Kumar
Suspended Director of
Meenakshi Cargo
Forwarders Pvt Ltd &
Anr.

Vs

CA Mahesh
Lakshmanadass
Liquidator, Meenakshi
Cargo Forwarders (P)
Ltd

Mr. BSV Prakash
Kumar

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
39. | Comp App (AT) (CH) Badigeri John Ms. Sushma Nagaraj Mr. Raghuram Cadambi
No. 33/2021 Davidson & 4 Ors. Ms. Pear]l Mathijia R1,R5
For Interim Inunction Vs

IA No. 720/2025

For Direction

IA No. 1282/2025
Delay in re-filing the IA
IA No. 1283 &
1284/2025

Ceylon and India
General Mission & 9
Ors




40.

Comp. App (AT) (CH)
No. 33/2022

For Stay

IA No. 393/2022

Ansarudeen Haneefa &
Anr.

Vs

Sulaiman Assanar
Kunju & 3 Ors

Mr. Vipin Warrier

Mr. Yogindunath
Sreenivas- R1, R3 & R4

41. | Comp App (AT) (CH) Merin Jose Mr. B Ramana Kumar Mr. PV Vinod
(Ins) No. 34/2022 Vs
For Stay State Bank of India
IA No. 66/2022
42. | Comp App (AT) (CH) SP Arunkumar & Anr. Mr. R Vidhya Shankar | Mr. Roshan Atiq M R2
No. 58/2022 Vs
For Stay Mira Alloy Steels Pvt
IA No. 654/2022 Ltd & Anr.
For Urgent Hearing
IA No. 655/2022
43. | Comp App (AT) (CH) T. Yashwanth & 2 Ors. | Mr. NP Vijaykumar Mr. R Vidhya Shankar
No. 115/2022 Vs R2- R4
For Stay Arunkarthik Textiles Mr. Ramasamy
IA No. 1057/2022 Pvt Ltd & 7 Ors. Meyyappan-R5 R6 R8
WITH
44. | Comp App (AT) (CH) A Deivanai & 2 Ors. Mr. Ramaswamy Mr. R Vidhya Shankar
No. 60/2023 Vs Meyyappan R4
Arunkarthik Textiles
Pvt Ltd & 7 Ors
45. | Comp App (AT) (CH) Krishna Mohan Mr. M Ramu Mr. Sharad Sanghi R1
(Ins) No. 50/2023 Gollamudi, Liquidator
For Stay for Priyadarsini Ltd.
IA No.173/2023 Vs
For Urgent Hearing V. Amar Chand & Anr
IA No. 1153/2023 &
641/2024
46. | Comp App (AT) (CH) Sasisri Extractions Ltd | Mr. Pramod Kumar Dr. KS Ravichandran
No. 77/2023 & 4 Ors. Ms. Manjula Devi
For Stay Vs R1 R2 R4 R6
IA No. 1065/2023 M Srinivasa Rao&6 Ors
47. | Comp App (AT) (CH) Aditya Kedia & Anr. Mr. Arun C Mohan Mr. Adithya Reddy R1
(Ins) No. 185/2023 Vs Mr. D Narendar Naik
Southern Power R3- R5
Distribution Company Mr. Y Suryanarayana
of Telangana Ltd & 7 R7 R8
Ors
WITH
48. | Comp App (AT) (CH) Reactive Metals of Mr. Y Suryanarayana Mr. Adithya Reddy R1
(Ins) No. 200/2023 India Pvt Ltd & Anr. Mr. D Narendar Naik
Vs R3- RS R7
Southern Power Mr. Arun C Mohan R6
Distribution Company R8
of Telangana Ltd & 7
Ors
WITH
49. | Comp App (AT) (CH) Shiv Ratan Pareek & Mr. D Narendar Naik Mr. Adithya Reddy R1

(Ins) No. 228/2023

Anr.

Vs

Southern Power
Distribution Company
of Telangana Ltd & 7
Ors

Mr. Arun C Mohan R3
R4
Mr. Y Suryanarayana RS




50. | Comp App (AT) (CH) Prashant Deshpande, Mr. D Ganesh Raj Mr.T Deendhayalan R1
(Ins) No. 41/2024 Erstwhile Director &
For Stay 2 Ors
IA No. 125/2024 Vs
For Urgent listing Matta Pedda Srinivas,
IA No. 126/2024 Liquidator of
Bartronics Global
Solutions Ltd. & 2 Ors.
WITH
S51. | Comp App (AT) (CH) Infokall Enterprise Ms. Prabha Prasad Mr. T Deenadhayalan R1

(Ins) No. 85/2024
For Urgent Listing
IA No. 242/2024
For Stay

IA No. 243/2024

Solutions Ltd., Rep by
its Authorised
Signatory, Ramnath
Reddy Kristipati

Vs

Matta Pedda Srinivas,
Liquidator of
Bartronics Global
Solutions Ltd. & Anr

R2

52.

Comp App (AT) (CH)
(Ins) No. 45/2024
For Stay

IA No. 137/2024
For Urgent listing
IA No. 138/2024

Bhargav Kumar Reddy,
Suspended Director of
Bartronics Global
Solutions Ltd.

Vs

Matta Pedda Srinivas,
Liquidator of
Bartronics Global
Solutions Ltd. & 4 Ors

Mr. K Aroah

Mr. T Deenadhayalan R1

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

IS

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.

After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at: https:/nclat.nic.in/sites/default/files/2023-
11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan

(044-28880500), or through email on e-mail I1D: vcnclatchennai5@gmail.com

By the order of Hon’ble Member (Judicial)

Copy to:
Chennai Bench
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